
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Company Appeal (AT) (Ins.) No. 70 of 2021 
 

In the matter of: 
 

Devendra P. Jain  

Liquidator of Sandhyaprakash Ltd. 

     

     ....Appellant 
 

Vs. 
 

Office of Assistant Commissioner  

Of Income Tax, Bhopal & Anr. 

     

    ....Respondents 
 

Present 

For Appellant: Mr. Vishal Dave, Mr. Nipun Singhvi, Ms. Honey Satpal 

& Mr. Samriddh Bindal, Advocates. 

 
For Respondents: Mr. Rajat Singhai, for R-1. 

 
ORDER 

(Virtual Mode) 
 

05.04.2021:  From the perusal of the Order dated 01.03.2021 Mr. Rajat 

Singhai, Deputy Commissioner of Income Tax appeared on behalf of 

Respondent No. 1.  Despite service of notice there is no appearance on behalf of 

Respondent No. 2.  Further, Respondent No. 1 was directed to file their Reply 

Affidavit alongwith its authorisation within two weeks.  Rejoinder, to be, filed 

within two weeks, thereafter. 

 Today, when the case was called out, Learned Counsel for the Appellant 

was present, but nobody appeared on behalf of Respondent No. 2. 

 Mr. Rajat Singhai, Deputy Commissioner of Income Tax, Bhopal 

appeared on behalf of Respondent No. 1. 

 Mr. Rajat Singhai, Learned Counsel for the Respondent No. 1 is directed 

to send his e-mail on the e-mail address of the Learned Counsel for the 

Appellant which is hereunder honeysatpal@yahoo.in, Contact No: 7737702600 

& 9649317796 

mailto:honeysatpal@yahoo.in
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 Learned Counsel for the Appellant is directed to serve the soft copy of the 

Memo of Appeal to the Learned Counsel for the Respondent No. 1 within three 

days, thereafter. 

 Learned Counsel for the Respondent No. 1 is directed to appear through 

his Counsel dealing with Income Tax Department, Bhopal and file his Reply 

Affidavit within two weeks, thereafter. 

 Learned Counsel for the Appellant is directed to take a fresh Notice of 

Respondent No. 2 which should be filed within two days, for appearance of 

Respondent No. 2. 

 Learned Counsel for the Appellant will file an Affidavit showing service of 

Respondent No. 2.   

 List this matter on 3rd May, 2021. 

 

 

[Justice Anant Bijay Singh] 

Member (Judicial) 
 

 

 [Ms. Shreesha Merla] 
Member (Technical) 

 

Sim/nn 

 

 

 


